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REGIONAL OFFICE

RAJASTHAN STATE POLLUTION CONTROL BOARD
SPL-2,5th Phase,RⅡCO Indo Area,Kishangarh,Dist.勾 mer

emai I : rorpcb.ki sh angarh@gmai l.com

t3z>-RPCB/RO KSG/村 m/R-57/

Registrar,

Hon'ble NGT, Principal Bench,

New Delhi (ngt.fi lin g@gmaiL com),

Sub: In the matter of O.A. No. 934120118. Ajit Singh Shekhawat V/s

State of Rajasthan.

Ref : Hon'ble National Green Tribunal order dated 19. 12. I 8

Sir,

In the above subject matter, compliance report of the Hon'ble National

Green Tribunal order dated 19.12.20L8 alongwith annexures are enclosed

herewith for information and further necessary action please.

Encl : As above

Yours sirlerely--

^nnn\
(Sanjay Kothari)
Regional Officer

Copy to I

1. Member Secret{ry, Rajasthan State Pollution Control Board, Jaipur.
(

RegioniOfflCer

Date: z sl orl19



BEFORE THE HON'BLE NAT=ONAL GREEN TRIBUNAL PRINCIPAL

BENCH AT NEW DELHI

ORIGINAL APPLICATION NO。 934/2018

4jit Singh Shekhawat

Applicant

Versus
State of Rqi. & Ors.

Respondents
INDEX

S.No。 Particulars
恥
Ｎｏ．1 COMPLIANCE REPORT OF THIS HoN'BLE TRIBUNAL

ORDER DATED  19。 12。2018,  ON BEHALF OF

RAJASTHAN STATE POLLUTION CONTROL BOARD。

2. DOCUMENTS

AnneЖ…1- PhOtocOpy Of the cOnsent letter dated
25.05。2016.
Annex-2- Inspection report dated 11.09.2019 along
with photograph

(Sanjay Kothari)
Regional Officer, RSPCB,

Kishangarh, Rajasthan



BEFORE THE HON'BLD NATIONAL GREEN TRIBUNAL PRINCIPAL
BDNCH AT NEW DELHI

ORIGINAL APPHCAT10N NO。 934/2018

Aiit Singh Shekhawat

Applicant

Versus
State of Raj. & Ors.

Respondents

COMPLIANCE REPORT OF THIS HON'BLE TRIBUNAL

ORDER  DATED  19。 12.2018,  ON  BEHALF  OF

― ASTHAN STATE POLLUT10N CONTROL BOARD.

I,S珂ay Kbthari S/o Sh五 L.C.Kbthari,aged about 46 years,

at present wortthg as Reg10na1 0fflcer,Rttasthan statc Pollution

Control Board,Kishangarh(巧mer)(R菊。)do,hereby submits the

comphance report as follows:―

That tlre Hon'ble Tribunal by order dated 19.l2.20l8 directed

as follows:-

"Allegation in this letter, which hos been treoted os on opplicdtion, is thot M/s

Rajworq Breweries ond Bottling M. Ltd., at RilCO areo of Silora, Kishangarh,

Ajmer is dischorging elfluents illegolly lor which oction is required to be taken.

Let the Rajosthon Pollution Control Board (RSPCB) furnish a report on

loctuol ospects to this Tribunol within one month trom the dote oI receipt of
copy ol this order by e-mail ot ngt.liling@gmail.com,"

That in complialce of the directions passed by this Hon'ble

Tribunal, tJ:e factual report of the State Board is as follows:-

a) The disputed unit is IMFL/Country Liquor bottling plant,

operating at plot no. F-9 to F-16 and F-35 to F-42, RIICO

Industrial Area, Silora, Tehsil Kishangarh District Ajmer.

１
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b) The disputed unit M/s Rajwada Breweries & Botfling Rrt.

Ltd. to which revised consent was issued by the Regional

Offrcer, RSPCB, Kishangarh vide letter dated 25.05.2016
for blending & bottling of IMFL & Country Liquor with
capacity of 155.52 lac liters/day. The said consent is valid

from 22.02.2016 to 3I.LO.2O2O. The said consent was

issued with the condition stipulated there in. The

photocopy of the consent letter dated 25.05.2016 is

annexed here with and marked as Annexure -1.

The unit M/s Rajwada Breweries & Bottling hrt. Ltd. to
which consent was issued by the Board has given the

plant & machineries on lease to M/s Rajasthan Liquors

Ltd.

C)

d) The disputed unit was inspected

Regional Office, Kishangarh on

observations during the course of

follows:-

I. Unit is engaged in blending &

Country Liquor.

by the officials of

11.09.2019. The

inspection are as

botfling of IMFL &

U. Water is used for blending of IMFL & Country Liquor

and in the bottle washing.

III. Fresh glass bottles are washed with plain water &

waste water generated during bottle washing is

reused in bottle washing, after passing through

various filters. Sample collected shows that waste

water after filters is meeting with the prescribed

standards.

IV. Waste water generated from R.O. reject; filters back

wash & DM back wash is collected in a tank &

blended with fresh water and used for plantation

within the premises, sample collected shows the
t t-.--

/Yrd\



waste water from overall rejected water tank is within

prescribed limits.

No discharge of water and/or waste water was

observed within or outside the premises.

The water requirement of about 45 KL to 50 KI per

day is procured through outside tanker supply. Unit

has also applied at CGWA for abstraction of ground

water for one tube well located in the premises and

its application is under process at CGWA.

The photocopy of the inspection report dated

ll.O9.2Ol9 along with photographs is enclosed for as

Annexure -2.

That in the light of submissions made herein above, it is

requested tJ:at tJ:e compliance report may kindly be taken on

record.

V.

VI.

3)

t \--...."----
/n?,r

(Sanjay Kothari)
Regional Officer, RSPCB, Kisangarh



Regional 0flice Kishangarh

Ilajasthan State Pollution Control Board
Kishangarh

Plrone:0 1 463-2501,1 1 Fax :0'1,46J-2501 1 1

Revised Consent

lrilc No  :   F(・ I｀ eCh)/A,ln cr(1く iShangllrh)/2019(1)/2014‐ 2015/668‐ 669
1,1(lcr No:  2016‐ 2017/Kishangt11ヽ h/5057

Datc:   25/05/2016
tillit I(1 :  5(55ヽ 〕l

ル1ハ ,Rそl,wa(la B:・ cwcl・ iCs&Bottlillgs Pvt I′ t〔1.

「
―りto 16&Fl,5 to 42′ RHCO ind.Al｀ca′ ,Silol'a
′
l cllsil:Kish〔 ingそlrh

:'i:、 tl ict:′ jヽlllcr

StiI11 (:`)nst〕 ll t  tO ()pcl・ :lt(:  tll、 (1じ |  cヽcti011 25/26 or thc 、ハ′をttcr (Prevention & Contl・ Ol of Pollution)
,ier, ,,;7,i .t erp I ft".h_
Yrrr,i ,i11'11j, ,tiot: ii;l (.()l)5'e tlt to (ll)(r':tt('rl:itr:rl lq/0'l/201(r.tttcl strbseclue nt curr.er^ponclence.

1():iS(':lt t()()1)c:そ lt()tl:1(1('l t 11(l I)1()、 'iSi()11、  ()I seCllor1 25/26 ol the   vvater 
〔PreVentiOn &

:｀ 1■ lt:i ●1 1)(,:itltl(り lil :｀ (t  it:‐ 1lhじ l Cill:ti t(■  lo l)ピ  l cic11じ d as thc water Act)as amended tO
,111(1, 、111(l l ttit.、  R (l)、〕 、■(1(〕 1ド  1、 sut:(l tllt:l ct111(lcl is horcby gl・ anted for your lndustry situated
l  l:‐ 910  1()&  I'  1,「 10  12,  RllCo  llld.  Aroa,  Si10ra  Tchsil:Kishangarh  District:A,Iner  ,

1:,iゞ 111:|:i llttl)it tit t(,tiヽ ●1(,lit,、 vill卜 {c('11ヽ liti()il、 1

1  11.キ it(11、 (it il、、lili t(,(り |)||:,it iヽ 、′(l11(1 101 ttlス :110(1「1011122/02/2016 to 31/10/2020

ユ  |｀ 111〕 t thi、 (:()I〕ドcllt i、  31antcd 10i nlallt1lhctullng / producing  b110willg products / by

l)rt)11li(it s  ()I  c.ll!｀ ylll:〕  O tlt  th(1  lb10、 Aハ ng  〔lctivitics  Or  opel・ation/prOCesses  Or  providing
l()1lo、、′illl` ド(11ヽ′it:じゞ、、′it11(::lIた lciti(1、 8iv(:nl)(〕 lo、、/

P:rrt ie ular' I ype Quirntity with Unir

Iり i(111(linl&13に )ttlillil l,liヽ ull.&
t(り :11ltl y I′ 1(l tl()1

Pr'rrtiuct 155.52 LAC LITER/DAY

Ｒ
　
　
「
　
ヽ

1

lrl:rrrt, i)r'oci.tss & capacity ancl separate consent
irrr':rtv aclclition / modificatir_rn / alteration in

alorrll ivith rnocle of disposal lor the treatetl

'i'llti titis ,-onsont [t.r ()]-)(,r'rtr, is t,ir. c:<is[ing
l:r r,sL.,l;lisir/rrnr,:.ltii is i.i.,(li.r;r.!ral r.rr llc ttrkcn
pi'i)( (,s ; ol cltartlli: r:l r :r;l,tt.itY i;r. t:lt;it.tgr-, ilt I'irel.
'l'itat iht' Llitilntit,' rrl ,,lilLi-,rrt g,.IlrrAtiolI
r'lllLllrt sl.lll ltt, ir..; urtLiLf r :
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Regional Office Kishangarlt

Raiasthan State Pollution Control Boarcl
Kishangarh

Phone:01463-250111 Fax :01463-2501 1 1

Revised Consent

FileNo : F(Tech)/Aimer(Kishangarh)/2079(l)/2074-2075/6(tlt'669
Order No : 2OL6-2017 /Kishangarh /5057 Date: ZS/05/Z'rtt
Unit Id : 56581

Type of effluent Max. effluent
generation

(KLD)

Recycled Qty
of Effluent

(Kr.D)

Disposed Qty of effluent

[Kl,D)and rnoclc of clisposal

Domestic Sewage 0.500 NH 0.5 00

Scptic'l'ank

Trade Effluent 2500 NH 2.500

Usc in Plantation altcr

Neutralisation irt settling, tallk

That the trade effluent shall be treated hefore disposal so as to conform to thc star.rdards

prescribed under the Environment (ProtcctionJ Act-1986 IoI disposal lrtto lnlancl

Surface Water . The main parameters for regular monitoring, shall be as ttncle r

Parameters Startdarrds

Total Suspended Solids Not to cxceed 100 mg/l

pH Value 13ct、vccn 5.5 to 9.0

Oil and Grease Not to exccctl 10 rttg/l

Biochemical Oxygen Demand (3 days at27"C) N0t to excced lt0 rttgi I

Chemical OxYgen Demand Not to cxceed 25A mg/l

6 That the industry shall apply for consent in prescritrcd application lorttt with

requisite fee before 120 days fronr cxpiry of this consent or c0ttttttissiollittg the plattt

which ever is earlier.
7 That 33o/o area of the total area of industry's premises shall bc covcrctl by trco

plantation.
g That this consent is granted to the aforesaitl irrclustry to cllsure colttrtll ol ptlllutiott

from the premises of the industry in accorrlancc with vetrious llolltttiotr t:rttttrol

Acts,innowayconferstherighttotheindustrytocxitinvitllationofothcr[';rrvs&
statutorY Permission.

g A Sign Board showing the nalne, address and capacity ol thc industry ils rvell as

validity of the consents should be displayed at the e ntrance of thc sitc'

Page 2 of 4



Regional Office Kishangarh

Raiasth:rn State I)ollution Control Board
I(ishangarh

Pttorre:0 146:t:2501 11 Fax :01463-250111

Revised Consent

Irile No' 1;1'l'ech)/AlrnerIl(ish;rugarh)/2019(7)/?074:2075/66t -669
Olrler No : '1016-'2017 /l(ish:rngulh /5057

Dare: 25/05/2016
Ljnit ld : 5tr5tj l

10 'l'ltc trnit shitll Itot abstract ground watel' without prior permission of Central
(lround Watcr Authurity, Ne w Delhi.
'l'hat rrnit shall rnaintain zcro dischargc status outside the premises.

'l'hat thc itttlttstt'y s-hall maintain eflective operation and maintenance of installed
pollution control nleasur'os so as to achieve the standards prescribed under Ep Act,
1 986.
'l'hat tltis colrsent is bcing iss^ucd on the basis of information submitted by the unit
'l'he collsellI rlray lle autonratically revoked incase of any wrong information found
irltCI tllat.

1'1 Ilttrt :'lrl\/ ittcurt'ttt:t irtlorrnatiorr strbrnittcd in the consent application form of
tleclat'ation s^hall rttrrlie thc iurlustry liirllle lbr legal action under Section 42 of the
Watcr':rnd Se ctiun ll{J ol the Air Act..
'l'ltltt this couse llt is valid >-ubjcct to I'ulfillrnent of all the other statutory
lcrl rr irenr t:nts in o the.r' Lurv/Act/Rulcs irs applicable.
'l ltat tltc intltrst.r'y shtrll tlnsure that noise li'olu the unit does not exceed the
1rt'cscribetl trttise stillt(lar'(ls lilr Industrial arca i.e. 75 dB (A) Leq during day time
ittttl 70 dlt tA) Lttl tlrrrirtg night tinre to meet the prescribed ambient noise
st;trttl;tt'tls. I)a1' tittte is re cl<onetl between 6 AM to 10 PM and night time is reckoned
lrt'trlre n 10 I'M to (r A11.
'l'lre I'rrtrtl Projccl c(.,st shrtli nrrI exceed to Its. t]11.16 Lacs , which includes cost of
l,lttttl l;ttiltlilrg lttttl l)lrtrrt & Machinary and accolrlingly unit has remitted Consent
Io O[)cr';rlo li't'r; ol lls. .\'2OOO 1- (5 Yerrrs) unrlcr Water Act, 1974 (Slab 5 Caror - 10
ll:tt ot OI'artgt' (.itt,rrlol l i ilalantc le es of I{s. '16000/- has treen adjusted against
.r rl rlit irrrirrl lt:cs lrs ltur N otil)r'uti on rlir tetl t)5 

1 0 6 /Z0 I!>.
'l lrlrt ti:is- torts('tlt is vulitl lbr ollel'ation of one DG Set of 82.5KVA as the only source
L.l .rir 1rt-iliirtiolr.
l. tttscttt Io OPe r:tt;r icrs ut lts. 5000 /- (5 Years) lrnder Air Act, 1981 (Slab upto s
l::c.r 3t'ltlrgc (i.rirr.-:<rry1 ll:rlarree fct:s ol' lls. '2500/- has been adiusted against
;rtl ditiorrrr I lees us pcr N otilicrrliun d:r tetl 01, / 06 /'20 lS.
, l,lrl tlris i lirist'rl ,.1()t).t('tti lt ticl s)r:rll strpclcuclc the earlier consent letter no
i','l'r'r.'lill,1jrrrur'U(ishrrrrgarh),/'2olt{t)/'z0t,r-zot5/7'19-130 rlatetl'26/04/201,6
l'i..rl itr'i '.,, illtst.t.i.irll;, .l jj! iltirri, ll.rrvitl.,ri lr,_.i.t'irrabovc the State Board shall have powet.
.,.,.' ;!,s( ,/( \ j'ri t, ,tri .r.. . \jili.r1lr,(i trrtrler. secti0n 27(Z) 0f the Water Act to review
.r l\ r)1,!' .lll li) ' . r',t\1,1,i tr' ir:t;rrs.'ti lre le irt ltitovc artd lo ttrake such variation as it
t, r,iri'il !jt l(,i ll:, t)L liri.,,...,; vl'i.ii-Ut'ii.l.
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Regional Office Kishanga rlt

Raiasthan State Pollution Control Boarcl
Kishangarh

Phone:O1463-250111 Fax :07463'2501 1 1

Revised Consent

File No : F(Tech)/AimerfKishangarh) /2 019(1) /?01' +:1.015 /661t-66e

Order No : 2016-2017 /Kishangarh /5057 Darc: ')51{\lt iz0l6
Unit Id : 56581

ZZ That the grant of this Consent to Operatc is issrrcd ll'ortt thc cltvilottttti:ttlal arlili,' litl','
and does not absolve thc projcct prol)oncnt ll orrt tlic otltt:t' stzlltltolv ttlrlis.,tttl'ls

prescribed under any other law ot' ilnv othct ittslt'rtlttt:nt irr loir t'. 'l'lil sol, ;litil r(rtlil'l''1,

responsibility to comply with the conrlitiorrs llicl rior,vn in all otltt'r'lrtu's Iirl'tlltt littlr'-lr,rrtltl

in force, rests with the industry I unill proicct prol)oll(r11t.

23 That the grant of this Consent to Operate shall Ilot, itr atl\' way, aclVcl'strl\' ;tllt'ct ',i'

jeopardize the legal proceecling, if any, institulcd in tltc p;lst ol' that cotrlrl bc iirsliirr: 'ri

againt you by the State Board fbr violaticln of'the plovisiotts ol titrt A<:t ot tlti: llLrlL's r'1rlii,'

theretrnder.

This Consent to Operate shall also bc subjcct, Itcsitics tltc ;tltrt'Ltsaiti sirt't ilir r:t:irtitlir:',' l1'

the general conditions giverl in thc crtcl.rsctl AttItcxttt.c, ,I.lrc 
I)1.()](](.t l)I.(')l)(}Il('l]l rr,ri] 1]i1]]] \

with the provisions of the Water Act anci lo such 0thcI r:onriitioiis as rttay, 1t'olll tlill('t() ijr:tr'

be specified, by the State Board undcr the plovisions ol' thc afirrt'saiLi At t(s). I)lc:rst rtott' iir;rt.

non compliance of any of the abovc sLatCd cot-tciitions rn'ortlrl l;lllllllllr)lllrt [i' I't'i rrt rtlrrir {)l

Consent to Operate and proicct proponcnl / occtrpicl shall ltt' lialrlc lirr Icgi:rl .l( l.ioll r., irtlr I

the relevant provisions ofthe said Act(sJ.

Yotrrs Si

legionul Offi$t'l !{i shang;rrh

Copy To:-

1 Master File.
oC

tcgiortitl 0llic ll(ishartgarlt
CI

k-

t4
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Raiasthan State Pollution Control BoarC. Kishanearh

⌒

⌒

Inspection Report

A GENERAL INFORDIATION
l a. Name of the Industry M/s Raiwada Breweries&Bottling

Pvt.Ltd。 (unit id‐ 56581)

b. Address of the Industry F‐9 to 16 and F¨35 to 42,RIIC()Ind.

Area,Slora,Kishangarh,珂 mer

c. E-mail rawada.b2の 2mJl.com
d. Fax

e. Mobile 7412026179

f. Telephone 0145-2432859

2 Date of Inspection: 11.09。 2019

3 Name and Designation of the Person

Contacted

Sh. Ramesh Gupta, Unit Head

4 Date of commencement 2004

5 Type of Industry Liquor Bottling Plant

6 Nature of Industry Air&Water Ponution

7 Size of Indu stry : Largel Medium/ Small SSI

8 Category of lndustry: Red/ Orange/ Green/

Others

Orange (at  Sr No。  66 of
categorization     order     dated

08.05。2018)

9 Status of Operation: Operational/ Non-
operational/ Closed/ Any other

Operational

10 Manufacturing Process Industry is engaged in blending and
Bottling of IMFL and country liquor.
Spirit is blended with water alongwith
additives and filled in bottles for
dispatch.

Details of Plant and Machinery > RO plant
>DM plant
> Blending Vats-10 in nos。

> Storage Tanks
B CONSENT STATUS
l Status of consent under the Water Ac! 1974 Industry has obtained consent under

Water Act 1974 for blending and

bottling of IMFL & Country Liquor
vide leffer dated 25.05.2016 which
stands valid upto 31.10.2020.

2 Status of consent under Air Act- l98l Industry has obtained consent under

Air Act 1981 for D G sct 82.5 KVA

vide letter dated 25。 05。2016 which

シ 局、一



Raiasthan State Pollution Control Board. Kishansarh

stands valid upto 31.10.2020.

3 Name of raw materials with quantity (per

day or per month or annum)

Sprit (40 KL) & Water (40KL)

4 Name of Product (s) and by-products
manufactured with quantity (per day or
month or annum)

IMFL (lndian Made Foreign Liquor)-
155.52 Lac Lit per day

C. Source of water

l) Fresh water is outsourced tlrough outside tanker supply- 45000-50000 lit per day. ^
Fresh water is stored in raw water storage tank of about 190000 liters capaclty.

2) Borewell (01) was observed within premises, however it was reported that water is

not being abstracted tlrough borewell and motor was found removed.

3) Industry has submitted application at CGWA on 12.07.2017, which is reported to

be under process.

D. Usage of water in Process

1) Fresh Water is used for blending of liquor and washing of fresh glass bottles with

plain water.

2) About 40 KL per day of water is used for industrial process and about 5 Kl/day

water is used for domestic purpose.

3) Water storage Tanks- a. Recycle water Storage Tank-2 ( approx. 84000lit

capacity)

b. Rejected water storage tank. (approx. 60000 Lit

capacity)

c. Recycle water Storage tank-1 (approx. 55000 lit

Capacity)

d. Raw water storage Tank (approx. 190000 lit capacity)

毯
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Raiasthan State Pollution Control Board. Kishangarh

E, Waste Water generation & control Measures provided

From Bottle washing- Fresh glass bottles are washed with fresh water and waste

water so generated is collected in Recycle water Storage tank-l. This waste water

is passed through sand filter and activated carbon filter, cloth bag filter followed

by Cartridge Filter and collected in Recycle water Storage Tark-2, from where it
is reused for washing ofglass bottles again.

From R.O. Reject, DM Backwash & Filter Back wash- Approx. 2.5KLD waste

water is generated from RO Reject, DM back Wash and Filters Backwash. This

waste water is collected in Rejected water tank. Fresh water is blended with waste

water in rejected water tank, thereafter water is used for plantation purpose within

the premises.

3) Sample Collection- Water samples have been collected from outlet of Recycle

water Storage Tank-2 and outlet of Rejected Water Tank.

4) Flow meters have been recently provided at raw water storage tank and at rejected

water tank.

F. Disposal of Waste water

1) Waste water generated from bottle washing after filtration is reused for washing of
glass bottles. The analysis results of sample collected of recycle water show

that parameters are within prescribed limits (copy encl.)

Waste water from RO Reject, DM back Wash and Filter Backwash is collected in

Rejected water tank. Fresh water is blended with waste water in rejected water

tank, thereafter water is used for plantation purpose. The analysis results of
sample collected of water used for plantation from rejected water storage

tank show that parameters are within the prescribed limits (copy encl.)

Total area occupied by industry is 30875 sq mt, out of which approx. 15000 sq mt

area is open land. Approx 400 trees and small plants have been planted within and

outside the industrial premises.

No waste water was found discharged in open land within or outside the premises.

ら
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Raiasthan State Pollution Control Board. Kishanearh

G. Details of DG set

l) DG set- 82.5 KVA- The DG set is not in use since last few months. Industry was

advised to remove the obsolete DG set, as it is acoustic.

2) DG set- 45KVA- Industry has purchased a DG set of 45 KVA which has not been

installed yet.

H. Complaintverification

/ During inspection, no waste water discharge was observed within and

outside premises. Also no water/ waste water were found to be

accumlated in open land within industry.

r' No DM resin/waste was found dumped on open land. Unit has

submitted that they have not changed the resin in the last two years.

/ Photographs ofthe premises are enclosed herewith.

I. Conclusion

A letter has been issued to the unit on dated 18.09.2019 for not operating the

DG set (82.5 KVA) as it is not acoustic and to apply for consent to establish

and operate for the DG set of45 KVA (copy enclosed).

じ
(Dr.niti shamり
JSO

結
(Saniay Kothari)   ヘ
RO
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Raiasthan State Pollution Control Board. Kishangarh

Fresh glass bottles

Glass Bottles washing Section
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Raiasthan State Pollution Control Board. Kishangarh

R.O. and DM plant

⌒

Filtration system (Sand and Activated Carbon Filter)
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Raiasthan State Pollution Control Board. Kishansarh

⌒

Rejected Water Tank

⌒

Raw Water Storage Tank
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Latitude:26536253
Longitude:74865206
Eievationi 437 58m
Accuracy1 4 3rn
Azimuthi 40° (NE)
Pitch:‐41° (16° )
Timel ll-09-201913123
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Raiasthan State Pollution Control Board. Kishansarh

Blending Vats

Bottling Section
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,E:evationi 436 44rn
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Pitchi 3_9 (27.)
Time:1109201913:13
Notei ra,wada



Raiasthan State Pollution Control Board. Kishansarh

■

Latitude:26.535617
Longitude:74.865045
E:evation:443.92m
Accuracy:32m
Azimuthi 74° (E)
Pitch:-10.8°
Tirne:11‐ o9‐201913:10
Note:raJwada plantation

Plantation with premises

二i爵
艶

⌒

二、f瀬



9/18/2019

'Report 
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Report On : ta/os/zotg

FORIM_x
RAJASTHAN STATE PoLLUTIoN CONTRoL BOARD
REPoRT oF THE STATE BOARD ANALYST

(Sce Ruie‐ 24)
Final Report

I fudhcr ccltitt that l have analyzcd thc aforcmentiOned sample on 18/09/2019 and declare the resuit Ofthe analysis tO be as

be10w:_ ・

. The condition oftn. s"uts, G
^ Signed This On t9/og/zots
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Rajasthan Coitro1 3oal・ d
Regional Office Kishangarh

Kishangarh

Phone:0t463-2501 I I
Fax :01463-25011 I

Suspended Solids mg/1
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Report No. : roz
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Final Report
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Regional Oflice Kishangarh

Kishangarh

Phoncio1463‐ 2501:1

Fax:o1463‐250111
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The condition 1.0
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Rづasthan Contr01 BOard

On was as


